ITEM NO.18 REGISTRAR COURT. 2 SECTION II
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR SH. SAURABH PARTAP SINGH LALER
Criminal Appeal No(s). 618/2019
THE STATE OF UTTAR PRADESH Appellant(s)
VERSUS

RAJESHWAR & ANR. Respondent(s)

Date : 24-03-2022 This appeal was called on for hearing today.

For Appellant(s)
Mr. Sanjay Kumar Tyagi, AOR
Mr. Prabhat Kumar Rai, Adv.
For Respondent(s)
UPON hearing the counsel, the Court made the following
ORDER
Service complete.
Records not received from the concerned Courts.

Issue D.0. letter for remitting records.

List again on 06.05.2022.

SAURABH PARTAP SINGH LALER
Registrar
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